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CEMTRAL ADMINISTRATIVE THIBUNAL '
PRIMCLPAL BENCH, NEW DELHI

GA NO. 98m4/200%
MA MO 72677003
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This whe J7th day of April, 2u0s

HOM BLE SH., KULDIP BINGH, MEMBER (J)

Smi. Pyvari Osvi

Wio Late Shri D.N.5. Yadav,
Rio A-27240, L.I.6. ¥Flats,
Pashahilm vihar,

New Daelhi--1 10083,

(By advocate: Sh. Mahesh Srivastava)
Ve BUE

. 1, Wrtkon ot Indis
hig Through 1ts Secretary,
Miniletry of aAgriculture,
Shastirl Bhawan,
Rajendra Frasadd Road,
Maw Daelhi-~-110000,

N
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Delhi MilK Sohese, ‘
Through iLts General Managsr,
West Patel Nagar,
Mew Delhi-110008,

3. Dy. Genersl Marager (&dmn.),
West Patel Nagar,
New {elhil-1 10088,

(By Advocate: Sh. S.M.APLT)

R ID E /B (QORee )

By 8h. Kuldip Singh, Member (I}

Since application for bringing LES on record has been

filed belatedly, the same is rejected. O0A stands sbated,

File be consigned to record room.
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